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OPEN COURT

CENTRAL AOMINISTHATIVE THISUNAL, ALLAHABAD 8~NCH
l * L A H A 8 A 0

Allahabad : Dated this 10th dey of November, 2000
uriginal Application No. 1239 of 2000

CORAI-l :_

Hon ! ole Nr. Rafiquddin, J .f~l.

Hon'ble f'ir. S. 8iauas, A.M.-
L.P. Khandelwal, 5/0 Shri Suraj Shan
Resident of 61/170, Sita Ram Mohal,
Kanpur.
(Sri Up8ndra i~ath,Advocate)

• • • • • •Applicant
Versus

1. Union of India through the
Secretary Ministry of Communication,
Department of post, Oak Shauan,
r~euDelhi_1.

2. The Post ~lastarGeneral,
Kanpur.

• • • • •Respondents
U H 0 - R (- l' 1)----!:.--~-!.. ....-

By Hon'ble nr. Rafiquddin, J.M.

This OA has been filed by tne applicant for a
dirbction to the respondents to disburse his pay and
allowance as per order dated 20-8-1990 and as per pay
slip for the month of August 2000 paid in September,2000
and a lS~ Wtup recove:J of As.25,920/_ from his salary.

2. We have heard counsel for the ap~licant and
perused the record.
3. It has been painted out by the learned counsel
for the applicant that a representation dated 29-9-2000
addressed to the Post j1lasterGeneral, Kanpur (Annexure_A-1)
is still pending and no order has been passed 80 far.
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we, therefore, dispose of this UA at the admission stage
with direction to the respondent no.2 to consider and
pass a speaking order on the aforesaid representation
of the applicant within three months from the date
of communication of this order. It is also provided
that no recovery from the salary of the applicant shall
be made ti~l the order is passed by the respondent.
There shall be no order as to costs.

S,0~
f.tsmber(A)

p-~~Jof~
l'IBmber(J)

Oubal


